Matters under

[Shri P. Rajagopal Naidu]

This year, the rains failed and the agricul-
turists are not able to sow the grourd nut
even. If rains do not come within a month,
even the standing crops will fail. At present,
the agricultural labourers are not able to get
work and their condition is becoming pre-
carious.

Only old schemes under Food for Work
scheme are being continued and new works
are not taken up, due to paucity of food-
grains sent by the Central Government.
Unless the Quota of foodgrains under special
Plan is increased with specific instructions
to the A.P. state Government to spend them
is Ray'lascema for taking up new works,
it will be very difficult to protect the agri-
cultural workers 1n that area.

(ii) NEED FOR NATIONALISATION OF KUMA-
RDUVI. ENGINEERING WoORKs, DHANBAD.

SHRI A. K. ROY (Dhanbad). We are
shocked to know that the Kumarduvi Enginee-
ring Works, One of the leading engineering
units of the country, employing some 4000
workmen, is being handed over to a monopoly
house , TISCO. This concern was previously
owned by Bird & Co. and later it was trans-
ferred to Helgers Group Company.

The factory was lying closed since July
1979 due to the mismanagement and draining
of its working capital with the result, the old
company had to undrgo liquidation and the
factory was placed under the receivership of
Allahabad Bank by the order of the Calcutta
High Court.

At the time of closure the Kumarduvi En-
neering Works wasindebted to Allahabad bank
about Rs. 8/-crores. State Bank of Bihar about
Rs. 2/-crores and the workmen in the
form of Provident Fund, carned wages ctc,
Some Rs., 14 lakbs.

Since July 1979, the workmen are in peace-
ful satyagraha demanding nationalisation of
the company and reopenin it. Serval discuss-
sions were held between the Allahabad Bank
Government of Bihar and the Central Govern-
ment in this connection,

The matter was raised in the Parliament
on March 26, in the form of Unstarred Ques-
tion No. 1699 and then againin the form of
Calling Attention Notice and on both the
occasions the Minister of Industry assured the
House to reopen the factory within the shor-
test possible time under some public sector
management.

In this case several alternatives were also
open to the Government, It could reopen the
factory under its direct management as
the case of Swadeshi Cotton Mill of Kanpur
during the Janata Government or the factory
could be placed under the mangement of
Coal India Limited or TISCO, Alrcady
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operating in the area. But to our great dismay
we have come to know that this important
Engineering concern is being handed over to
the TISCO already a formidable monopoly
House even circumventing the provision of
MRTP Act and in contravention of the pro-
fessed economic policy followed so far. So
this handing over of the Kumarduvi Engin-
cering Works from its present possenssion
of Allahabad Bank to the TISCO
not (nly constitutes a breach of commitment
to the House but also a betrayal of tte policy
of the Government gapart from disappointing
the workers so long agitating for the take over
of the Company by the Government.

(iii; REPORTED TENSE SITUATION IN FARIDA-
BAD DUE TO DISCONTENTMENT AMONG
INDUSTRIAL WORKERS,
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(iv) REPORTED SHORTAGE oF EXERcISE
Books AND Trext-Books IN UTTAR PRADESH.
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(v) NEED FOR RUNNING ADDITIONAL TRAINg
BETWEEN BANK(URA AND RAINA ON BANKURA
DaMopArR RAILWAY LINE.

SHRI AJIT KUMAR SAHA (Vishnu-
pur) : Earlier, threec pairs of tr ins were
running in the Bankura-Damodar
Railway linc between Bankura
and Raina. But at present only towo pairs
of trains are being run causing great hard-
ship to a large number of peole of the area,
particularly the -agricultural labaurers
and the tribal people who move in large
numbers during sowing and harvesting sea-
son. There is no other means of communi-
cation for these people and others. The divi-
sional superintendne of Adra  division,
South Eastern Railway had promised to run
trains in the above railway line by diesel
cngines, which unfortunately has not yet been
implemented, nor the line is being properly
maintained. Even routine maintenance
work has not been done for a long time,

I, therefore, would like to request the
Railway Minister to look into the matter
and see that atlcast three pairs of trains are
run for the convenience of the poor agricul-
tural labour and others.




